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(a) whether Union Government have 
received a proposal from Government of 
Uttar Pradesh to declare Mirzapurdistrict as 
an industrialty backward district; and 

(b) if so, the reaction uf Union Govern
ment thereto? 

THE MINISTER OF 'NOUSmV (SHRI 
AJIT SINGH): (a) Government R:)C9ivecl a 
suggestion in March. 1989 fmm 1he then 
Irrigation Minister, Govenment of .uttar 
Pradesh to declare District Wirzapur >in Unar 
Pradesh as a 'No Industry Distrd'_ 

(b) There is no proposal to declare any 
district induding Mirzapur as 'No Indu~ 
District'. 

(Translationl 

Natural Gas Deposits In Bombay High 

5102. PROF. MAHADEO 
SHIWANKAR: Will the Minister of PETRO
LEUMAND CHEMfCALSbepieased to state: 

(a) whether some more deposits of 
natural gas have been discovered in Bom
bay High; and 

(b) if so, the quantity of gas find therein? 

THEMINISTEROF PETROLEUM AND 
CHEMICALS (SHRI M.S. GURU
PADASWAMY): (a) and (b). No new natural 
gas deposits have been discovered in the 
Bombay High fields in the recent past. After 
January 1989, gas has been struck in tour 
satellite structures near the Bombay High 
field. The average rate of gasflowfrom these 
structures varies between 1.6 and 4.3 lakh 
cubic metres per day. 

[English] 

Facilities for landing International 
flights at Trlvandrum Airport 

5103. SHRI A. CHARLES: Will the 
Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether the Trivandrum Airport has 
all facilites for landing international flights; 

(b) whether any International Airlines 
o~her than Air India have approached Gov
Bmment for landing rights at the T rivandrum 
Airport; and 

(c) H so, the details thereof and the 

f8action of Government thereto? 

THE MINISrt:R OF ENERGY AND 
UINISlER OF CIVil AVIATION (SHRI ARIF 
t.1OHAMMAD KHAN): (a) Trivandrum Air
port has lrmited facilities for aircraft upto 
Airbus 300. 

(b) and tc). Air India Is operating 
Colombo-Ttivcmc!I,um services. States of 
Qatar, Bahrain and lJAE have approached 
Government of hlia for permitting their 
designated airlinest),operate flights from~o 
Trivandrum. ~iswa,tlowever, not allowed 
because Trlvandrum is not available as a 
point of call to the. aforesaid carrjers under 
the existing bilateral air services arrange
ments. 

Concessions to HAl 

5104. SHRI PALAI K. M. MATHEW: 
Will the Minister of INDUSTRY be pleased to 
state: 

(a) whether Government have any 
scheme to attract NRls to start industries in 
India; and 

• (b) if so, the special incentives and 




